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P

Parel Investments and Trading Private Limited and Domestic Gas Private
Limited (Taking Over of Management) Act, 1979 (29 of 1979)

WA gIvCHeH UUS oSt Uisde foffics den Srifed 9 wigde fafics (vdu-ugo)
arfarfm, 1979 (1979 &1 29)

Parel Investments and Trading Private Limited and Domestic Gas Private
Limited (Taking Over of Management) Repeal Act,2005 ( 14 of 2005)

WA gHIRSHEN UUS feT ursde fafies dor smfResd i wigde fafies (vew-wegon) e
arfarf=m, 2005 (2005 @1 14)

Parliament (Prevention of Disqualification) Act, 1959 (10 of 1959)

g (FrRean fFraron) srfgfrm, 1959 (1959 &1 10)

Parliament (Prevention of Disqualification) Amendment Act, 1992 (20 of 1992)
95 (Frear faro) denge «ifafem, 1992 (1992 &1 20)

Parliament (Prevention of Disqualification) Amendment Act, 1993 (54 of 1993)
95 (Frear faron) denes «ifafm, 1993 (1993 &1 54)

Parliament (Prevention of Disqualification) Amendment Act, 2006 ( 31 of 2006)
95 (Frear faron) wenes sifaf=M, 2006 (2006 &1 31)

Parliamentary Proceedings (Protection of Publication) Repeal Act, 1976

(28 of 1976)
AT HIIaATE! (ThTeH-vev) R srfafes, 1976 (1976 &1 28)

Parliamentary Proceedings (Protection of Publication) Act, 1977 (15 of 1977)
AT BTSN (ARTRH-eqvN) Irfafas, 1977 (1977 &1 15)

Parsi Marriage and Divorce Act, 1936 (3 of 1936)

TR faarg ok faare-faos srfafew, 1936 (1936 @1 3)

Parsi Marriage and Divorce (Amendment) Act, 1988 (5 of 1988)
TRt faare ok fare-faoe (wene) srfafm, 1988 (1988 @1 5)
Part B States (Laws) Act, 1951 (3 of 1951)

w1 @ sy (fafd) srfafaH, 1951 (1951 &1 3)

Partition Act, 1893 (4 of 1893)

9T e\, 1893 (1893 @ 4)

Passport (Entry into India) Act, 1920 (34 of 1920)

IO (VR § Tde) AfEH, 1920 (1920 &7 34)

Passport (Entry into India) Amendment Act, 2000 (47 of 2000)
TR (VR § ya9) Aene IrfafRm, 2000 (2000 HT 47)

Passports Act, 1967 (15 of 1967)

e A, 1967 (1967 &7 15)

Passports (Amendment) Act, 1978 (31 of 1978)

OIS (FeneE) R, 1978 (1978 &1 31)

Passports (Amendment) Act, 1993 (35 of 1993)

e (¥enege) IrfafaH, 1993 (1993 &1 35)

Passports (Amendment) Act, 2002 (17 of 2002)

qrHaTe (¥enge) IrfafaH, 2002 (2002 & 17)
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Patents Act, 1970 (39 of 1970)

e arfafm, 1970 (1970 &1 39)

Patents (Amendment) Act, 1999 (17 of 1999)

U (Wene) Srfafer, 1999 (1999 &1 17)

Patents (Amendment) Act, 2002 (38 of 2002)

Uce (duee) srfafiw, 2002 (2002 &1 38)

Patents (Amendment) Act, 2005 (15 of 2005)

Uce (dure) Srfafie, 2005 (2005 @ 15)

Payment of Bonus Act, 1965 (21 of 1965)

I ey rfafw, 1965 (1965 &1 21)

Payment of Bonus (Amendment) Act, 1972 (68 of 1972)
49T ¥erg (Wene) SrfafRm, 1972 (1972 &1 68)

Payment of Bonus (Amendment) Act, 1973 (39 of 1973)
49 ey (ene) S, 1973 (1973 &I 39)

Payment of Bonus (Second Amendment) Act, 1973 (55 of 1973)
a9 ¥ierg (facfra denem) «ifefes, 1973 (1973 &1 55)
Payment of Bonus (Amendment) Act, 1974 (42 of 1974)
49 ey (ene) S, 1974 (1974 &1 42)

Payment of Bonus (Amendment) Act, 1976 (23 of 1976)
49 ey (ene) S, 1976 (1976 T 23)

Payment of Bonus (Amendment) Act, 1977 (43 of 1977)
49 ey (Hene) S, 1977 (1977 &1 43)

Payment of Bonus (Amendment) Act, 1978 (48 of 1978)
49 ¥erg (Wene) SrfafRm, 1978 (1978 W1 48)

Payment of Bonus (Amendment) Act, 1980 (5 of 1980)
499 ¥ierg (Wene) Srfaf ™, 1980 (1980 T 5)

Payment of Bonus (Second Amendment) Act, 1980 (66 of 1980)
49 ey (e denegs) «ifafa4, 1980 (1980 &1 66)
Payment of Bonus (Amendment) Act, 1985 (30 of 1985)
49 ey (ene) SrfafaH, 1985 (1985 &I 30)

Payment of Bonus ( Second Amendment) Act, 1985 (67 of 1985)
99 e ()T |enes) Afafias, 1985 (1985 1 67)
Payment of Bonus (Amendment) Act, 1995 (34 of 1995)
49T ¥erg (Wener) Srfaf R, 1995 (1995 T 34)

Payment of Gratuity Act, 1972 (39 of 1972)

IUSH Her AT, 1972 (1972 &1 39)

Payment of Gratuity (Amendment) Act, 1984 (25 of 1984)
QUG Harg (Hene) STfafaH, 1984 (1984 &I 25)

Payment of Gratuity (Second Amendment) Act, 1984 (26 of 1984)
SUCH ¥er (GENT Wene) fafad, 1984 (1984 &1 26)
Payment of Gratuity (Amendment) Act, 1987 (22 of 1987)
QUG Warg (WeneH) Srfaf =, 1987 (1987 &l 22)
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Payment of Gratuity (Amendment) Act, 1994 (34 of 1994)
QUG Warg (Wene) Sfaf =, 1994 (1994 &1 34)

Payment of Gratuity (Amendment) Act, 1998 (11 of 1998)
QUG Harg (Hene) SrfafaH, 1998 (1998 &I 11)

Payment of Taxes (Transfer of Property) Act, 1949 (22 of 1949)
R g (HulRy faRvn) AW, 1949 (1949 &1 22) [FRRAA]
Payment of Wages Act, 1936 (4 of 1936)

qOG Hary ST, 1936 (1936 1 4)

Payment of Wages (Amendment) Act, 1976 (29 of 1976)
Tl e ([ srfgfam, 1976 (1976 &1 29)

Payment of Wages (Amendment) Act, 1977 (19 of 1977)
Tolgdl e ([ srfafm, 1977 (1977 &1 19)

Payment of Wages (Amendment) Act, 1982 (38 of 1982)
Tl e ([ srfafam, 1982 (1982 &1 38)

Payment of Wages (Amendment) Act, 2005 (41 of 2005)
Tolgdl Werd ([ srfgfE, 2005 (2005 61 41)

Pensions Act, 1871 (23 of 1871)

Yo erfafRm, 1871 (1871 T 23)

Pensions (Amendment) Act, 1982 (20 of 1982)

Yo (Wener) arfafm, 1982 (1982 BT 20)

Personal Injuries (Compensation Insurance) Act, 1963 (37 of 1963)
Jufaae afa @faes d) AffFrM, 1963 (1963 &1 37)

Personal Injuries (Compensation Insurance) Amendment Act, 1971 (75 of 1971)

Jufaae afa @fhes dn) dees ifefrm, 1971 (1971 &1 75)
Personal Injuries (Emergency Provisions) Act, 1962 (59 of 1962)
Tufdae afay (mura Sude) e, 1962 (1962 &1 59)

Personal Injuries (Emergency Provisions) Amendment Act, 1971
(74 of 1971)
Jufeaes afd (mura Sudy) dened fafm, 1971 (1971 &1 74)

Persons with Disabilities (Equal Opportunities, Protection of Rights and Full

Participation) Act, 1995 (1 of 1996)

F-eraa afa (FE sfawR, TR ARET 3R qul 9rfiar) ffefH, 1995 (1996 & 1)

Petroleum Act, 1934 (30 of 1934)

Yeiferaw srfafew, 1934 (1934 &7 30)

Petroleum (Berar Extension) Act, 1937 (23 of 1937)
Ugifermd (RR # fawR) srfafias, 1937 (1937 &1 23)

Petroleum (Berar Extension) Repeal Act, 2002 (50 of 2002)

Ugifermd (RR ¥ faWR) e s1fef=m, 2002 (2002 &1 50)

Minerals Pipelines (Acquisition of Right of User in Land) Act, 1962

(50 of 1962)

Uoifer™ 3R Wil wigvenrsd (YA SWIM & JGR B 3roi) AR,

(1962 T 50)
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Petroleum and Natural Gas Regulatory Board Act, 2006 (19 of 2006)
Ugiferd ok arfae 1 faffame are aifaferm™, 2006 (2006 &1 19)

Petroleum Pipelines (Acquisition of Right of User in Land) Amendment Act,
1977 (13 of 1977)

UCITor™ UTSualtss (Y SUINT & AR b1 o) Hees eaH, 1977 (1977 &1 13)
Pharmacy Act, 1948 (8 of 1948)

Ayt AT, 1948 (1948 & 8)

Pharmacy (Amendment) Act, 1982 (22 of 1982)

Aot (Fehee) rfafes, 1982 (1982 @1 22)

Places of Worship (Special Provisions) Act, 1991 (42 of 1991)

ST T (AR Suden) <1fafeas, 1991 (1991 &1 42)

Plantations Labour Act, 1951 (69 of 1951)

I o TfAaf R, 1951 (1951 &1 69)

Plantations Labour (Amendment) Act, 1981 (58 of 1981)

AT o (e rfaf=H, 1981 (1981 &1 58)

Poisons Act, 1919 (12 of 1919)

Ay arfafw, 1919 (1919 &1 12)

Police Act, 1861 (5 of 1861)

gferd srfefaH, 1861 (1861 <1 5)

Police Act, 1888 (3 of 1888)

gferd arfefaH, 1888 (1888 <1 3)

Police Act, 1949 (64 of 1949)
gferd ST, 1949 (1949 &1 64)

Police Forces (Restriction of Rights) Act, 1966 (33 of 1966)
IfeT 9o (JMAdRI &1 fdem) s, 1966 (1966 T 33)
Police (Incitement to Disaffection) Act, 1922 (22 of 1922)
gfor (Sre-Sera) fafae, 1922 (1922 &1 22)

Pondicherry (Administration) Act, 1962 (49 of 1962)
TifeTRY (o) SR, 1962 (1962 &7 49)

Pondicherry (Alteration of Name) Act, 2006 ( 44 of 2006)

UifeaNt (AM-ufac) arfafas, 2006 (2006 HT 44 )

Pondicherry (Extension of Laws) Act, 1968 (26 of 1968)

uife (fafdr favamon) «1fdfaw, 1968 (1968 &1 26)

Pondichery University Act, 1985 (53 of 1985)

uifeeRt faeafaeney srfafrm, 1985 (1985 1 53)

Port Laws (Amendment) Act, 1997 (15 of 1997)

o fafyy (ene) srff s, 1997 (1997 &7 15)

Post Graduate Institute of Medical Education and Research, Chandigarh Act,
1966 (51 of 1966)

FAPIR AYfas e iR srgaa™ 4w, dSie sifafem, 1966

(1966 &1 51)

Post Graduate Institute of Medical Education and Research, Chandigarh
(Amendment) Act, 2001 (18 of 2001)

HATBIRIR ARG el 3R SITALT HRIF, TSI (W) AT, 2001(2001T 18)
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Post Office Cash Certificates Act, 1917 (18 of 1917)

TIHER Ahal 9F AAH, 1917 (1917 &7 18)

Powers-of-Attorney Act, 1882 (7 of 1882)

HEARAH AT, 1882 (1882 BT 7)

Powers-of-Attorney (Amendment) Act, 1982 (55 of 1982)

IR (F2e) e, 1982 (1982 H1 55)

Prasar Bharati (Broadcasting Corporation of India) Act, 1990 (25 of 1990)
TR YR (AR gRor f) ifefes, 1990 (1990 @1 25)

Preference Shares (Regulation of Dividends) Act, 1960 (63 of 1960)
AT IR (il &1 fafes) srfarfes, 1960 (1960 &1 63)

Pre-conception and Pre-natal Diagnostic Techniques (Prohibition of sex
selection) Act, 1994 (57 of 1994)

THYRY 44 3R J9aqd fem-daia (o =g+ ufome) rfaf=H, 1994 (1994 &1 57)

Pre-Natal Diagnostic Techniques (Regulation and Prevention of Misuse)
Amendment Act, 2001 (32 of 2001)

Tqayd fem-aeie (fafeme ofiv gwaanT farer) denes sifEfa¥, 2001(2001 H1 32)

Pre-Natal Diagnostic Techniques (Regulation and Prevention of Misuse)

Amendment Act, 2002 (14 of 2003)
g qd fem-aeie (fafeme ofik geganT fHarvr) deies sif@fzs, 2002 (2003 &1 14)

Presidency Magistrates (Court-fees) Act, 1877 (4 of 1877)

IRre=ft afivee (RmaTerg-wi) rfdf =, 1877 (1877 &1 4)

Presidency Small Cause Courts Act, 1882 (15 of 1882)

RSN Tgare < iffaH, 1882 (1882 @I 15)

Presidency-towns Insolvency Act, 1909 (3 of 1909)

URre={T TR feara srfafr—™, 1909 (1909 &7 3)

President (Discharge of Functions) Act, 1969 (16 of 1969)

RICUfeT (Fdl 1 fFrag) I, 1969 (1969 &1 16)

President’s Emoluments and Pension Act, 1951 (30 of 1951)

Icufa Sudtet iR e Srfafm, 1951 (1951 &1 30)

President’s Emoluments and Pension (Amendment) Act, 1993(71 of 1993)
Ieeufr SufEat iR Te (i) rfafrm, 1993 (1993 &1 71)

President’s Emoluments and Pension (Amendment) Act, 1998 (25 of 1998)
Il Suctert iR Yo (ened) srfaferm, 1998 (1998 T 25)

President’s Emoluments and Pension (Amendment) Act, 2000 (14 of 2000)
Icufl SudAfet iR Yo (Fehe) Srfaf=m, 2000 (2000 &1 14)

President’s Pension (Amendment) Act, 1976 (79 of 1976)

regufar Yo (Fenee) orfafH, 1976 (1976 &1 79)

President’s Pension (Amendment) Act, 1985 (77 of 1985)

Iy Yo (Fehe) SrfaferH, 1985 (1985 &1 77)

Presidential and Vice-Presidential Elections Act, 1952 (31 of 1952) (with Rules)
T 3R SRty fyates srfafes, 1952 (1952 &1 31) (Fraw afzq)
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Presidential and Vice-Presidential Elections (Amendment) Act, 1974
(5 of 1974)
AT 3R SURTSET fatas (Fene) rfdf e, 1974 (1974 &1 5)

Presidential and Vice-Presidential Elections (Amendment) Act, 1977
(20 of 1977)
AT 3R IIRTET fatas (Fene) ifdf =™, 1977 (1977 &7 20)

Presidential and Vice-Presidential Election (Amendment) Act, 1997
(35 0of 1997)
I 3R SR fates (dene) sifaf s, 1997 (1997 &1 35)

Press and Registration of Books Act, 1867 (25 of 1867)
IR 3R Qi ITRGIh_uT S1AfraH, 1867 (1867 T 25)
Press Council Act, 1978 (37 of 1978)

¥ uRvg Srfaf=E, 1978 (1978 &1 37)

Press Council (Amendment) Act, 1994 (36 of 1994)

U URNg (Wene) A, 1994 (1994 &1 36)

Prevention of Blackmarketing and Maintenance of Supplies of Essential

Commodities Act, 1980 (7 of 1980)
TR IO AR 3R sawd ¥ gard AfAFRE, 1980 (1980 &1 7)

Prevention of Blackmarketing and Maintenance of Supplies of Essential

Commodities (Amendment) Act, 1981 (19 of 1981)

TR IO AR 3R sawsd ¥ vard (dene) Affm, 1981 (1981 &1 19)

Prevention of Blackmarketing and Maintenance of Supplies of Essential

Commodities (Amendment) Act, 1982 (27 of 1982)

TR O AR 3R sawrs a¥g verd (dene) A, 1982 (1982 &1 27)

Prevention of Child Marriage Act, 2006 ( 7 of 2006)
aret faarg ufey srfdfew, 2006 (2006 @7 7)

Prevention of Corruption Act, 1947 (2 of 1947)

yeraR arer Iffm, 1947 (1947 @1 2) [FRRME]
Prevention of Corruption Act, 1988 (49 of 1988)

yeraR farer ifafem, 1988 (1988 @1 49)

Prevention of Cruelty to Animals Act, 1960 (59 of 1960)
AT & Uil AT Bl AR AARE, 1960 (1960 BT 59)

Prevention of Cruelty to Animals (Amendment) Act, 1982 (26 of 1982)

TYRAT B Ui AT Bl AR (FLne) AfAfm, 1982 (1982 BT 26)
Prevention of Damage to Public Property Act, 1984 (3 of 1984)

dre wEafy Jea aror e, 1984 (1984 & 3)

Prevention of Food Adulteration Act, 1954 (37 of 1954) (with Rules)
@rer rufisror fyaRer rfferH, 1954 (1954 @1 37) fom afga

Prevention of Food Adulteration (Amendment) Act, 1971 (41 of 1971)

Qe IfHsToT AR (denes) M, 1971 (1971 &1 41)

Prevention of Food Adulteration (Amendment) Act, 1976 (36 of 1976)

Qe IfHsToT AR (Aees) M, 1976 (1976 &1 36)

Prevention of Food Adulteration (Amendment) Act, 1986 (70 of 1986)

Qe IfHsToT AR (Aees) M, 1986 (1986 T 70)
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Prevention of Food Adulteration (Extension to Kohima and Mokokchung
Districts) Act, 1972 (24 of 1972)

Qrer A R (@IfeAr iR Arpiaga el iR faarv) «ifafwm, 1972(19721 24)
Prevention of Food Adulteration (Extension to Kohima and Mokokchung
Districts) Repeal Act, 2002 (66 of 2002)

Qe smfhsr faRe (@it &R Arered el W faaren) frea sifdfas, 2002
(2002 T 66)

Prevention of Illicit Traffic in Narcotic Drugs and Psychotropic Substances Act,
1988 (46 of 1988)

Wad MNP 3R A7:yHTd veref ardy @aR fAawor arfdfees, 1988 (1988 &7 46)

Prevention of Illicit Traffic in Narcotic Drugs and Psychotropic Substances
(Amendment) Act, 1990 (26 of 1990)

Tad MY 3R AT yered rdy e famor (dehes) i, 1990(1990 &1 26)

Prevention of Illicit Traffic in Narcotic Drugs and Psychotropic Substances
(Amendment) Act, 1993 (53 of 1993)

WTad NS SR AT gerel rdy e faRor (dehes) ifdfm, 1993(1993 &1 53)

Prevention of Illicit Traffic in Narcotic Drugs and Psychotropic Substances
(Amendment) Act, 1996 (16 of 1996)

e SRy SR AF-FHEY yened srdy R faRer (Fehes) rfafeH, 1996 (1996 FT 16)
Prevention of Insults to National Honour Act, 1971 (69 of 1971)

Mg, iRG 3raA R rffRm, 1971 (1971 &7 69)

Prevention of Insults to National Honour (Amendment) Act, 2003 (31 of 2003)
g, TMRa 3raeT fyaRor (dees) ifdfm, 2003 (2003 FT 31)

Prevention of Insults to National Honour (Amendment) Act, 2005 (51 of 2005)
R, TMRa 3r9HT fFaRer (demes) S1fSf=®, 2005 (2005 &1 51)

Prevention of Money Laundering Act, 2002 (15 of 2003)

- fawor 1, 2002 (2003 @1 15)

Prevention of Money Laundering(Amendment) Act, 2005 (20 of 2005)
g-oeA farRor (FeneE) 1fafeE, 2005 (2005 @7 20)

Prevention of Publication of Objectionable Matter (Repeal) Act, 1977

(14 of 1977)
el Al wereH farer (e sfafes, 1977 (1977 &1 14)

Prevention of Seditious Meetings Act, 1911 (10 of 1911)

ISTEIETS sl &1 farer sifefes, 1911 (1911 &1 10)
Prevention of Terrorism Act, 2002 (15 of 2002)

JTcharg FaRer fefE¥, 2002 (2002 @1 15)

Prevention of Terrorism Repeal Act, 2004 (26 of 2004)
Jrcepare farur () A=, 2004 (2004 &1 26)

Prevention of Terrorism (Amendment) Act, 2003 (4 of 2004)
JTcharg frarer (Fenes) 1fafaH, 2003 (2004 &1 4)

Prisons Act, 1894 (9 of 1894)
HRITR ATATRM, 1894 (1894 &1 9)
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Prisoners Act, 1900 (3 of 1900)

T &=, 1900 (1900 &1 3)

Prisoners (Attendance in Courts) Act, 1955 (32 of 1955)
I (RmaTerdt | SufRafa) rfefem, 1955 (1955 @1 32)

Private Security Agencies (Regulation) Act, 2005 ( 29 of 2005)
yTgde gRET Afaxvr (fAafe) «1faf¥, 2005 (2005 &1 29 )

Prize Chits and Money Circulation Schemes (Banning) Act, 1978 (43 of 1978)
AT fe iR o9 uRare W (ared) 1w, 1978 (1978 &1 43)

Prize Competitions Act, 1955 (42 of 1955)

REHR AR 1™, 1955 (1955 &1 42)

Probation of Offenders Act, 1958 (20 of 1958)

et gRdler arfafrrm, 1958 (1958 &1 20)

Procedure of the High Court for Uttar Pradesh (13 of 1869)

IR U & oIy S=a =amarerd ufehan (1869 &1 13)

Produce Cess Act, 1966 (15 of 1966)

IS YR AMTH, 1966 (1966 HT 15)

Produce Cess laws (Abolition) Act, 2006 (46 of 2006)
SUS U faAfer (Sares) SifafgH, 2006 (2006 61 46)

Professions-Tax Limitation (Amendment and Validation) Act, 1949 (61 of 1949)

iR URAT (Fee iR faferr=asvn) ifafrH, 1949 (1949 &1 61)
Promissory Notes (Stamp) Act, 1926 (11 of 1926)

g9 97 (¥er) 1fafm, 1926 (1926 @1 11)

Protection of Civil Rights Act, 1955 (22 of 1955) (with Rules)
Rafaer rfereR wi=eror aifdfe, 1955 (1955 @1 22) (s afq)
Protection of Human Rights Act, 1993 (10 of 1994)

AT IMfYDHR FET0 ATH, 1993 (1994 HT 10)

Protection of Human Rights (Amendment) Act, 2006 (43 of 2006)
AA ATHR T (Fenee) Afdfaw, 2006 (2006 &1 43)

Protection of Human Rights ( Amendment) Act, 2000 ( 49 of 2000)
A ANBR FRI0T (Fee) A+, 2000 ( 2000 BT 49 )

Protection of Plant Varieties and Farmer’s Rights Act, 2001 (53 of 2001)
e fHe SR PuS ATAHR FeTor AfAf=M, 2001 (2001 &7 53)

Protection of Women from Domestic Violence Act, 2005 (43 of 2005)
e fEar A wfgen wRervr fdf e, 2005 (2005 @1 43)

Provident Funds Act, 1925 (19 of 1925)

wiosy fifg rfdfraH, 1925 (1925 H1 19)

Provident Funds (Amendment) Act, 1975 (46 of 1975)

wfasy AfY (Fene) e, 1975 (1975 &1 46)

Provincial Insolvency Act, 1920 (5 of 1920)

U=y fearet =™, 1920 (1920 &1 5)

Provincial Small Cause Courts Act, 1887 (9 of 1887)

U= TTgare <ArTerd e, 1887 (1887 &1 9)
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Provisions of the Panchayats (Extension to the Scheduled Areas) Act, 1996
(40 of 1996)
TR Sudy (U el W fAwaR) ififaH, 1996 (1996 BT 40)

Provisional Collection of Taxes Act, 1931 (16 of 1931)

M= &R Auge AfAfTH, 1931 (1931 &1 16)

Public Accountants Default Act, 1850 (12 of 1850)

dI oI g A, 1850 (1850 T 12)

Public Debt Act, 1944 (18 of 1944)

D FoT AR, 1944 (1944 BT 18)

Public Debt (Amendment) Act, 1972 (44 of 1972)

QA 0T (Aee) rfafrm, 1972 (1972 &7 44)

Public Financial Institution Laws (Amendment) Act, 1975 (52 of 1975)
e facita dven fafdy (Seiem) ifdfrm, 1975 (1975 &1 52)

Public Financial Institution (Obligation as to Fidelity and Secrecy) Act, 1983

(48 of 1983)
e facita dven q(faeavaarn &R Mu-iadn fasge arerdn) A, 1083(1983 ®148)

Public Gambling Act, 1867 (3 of 1867)

QTSI Td ST, 1867 (1867 T 3)

Public Liability Insurance Act, 1991 (6 of 1991)

A S dr rfafRm, 1991 (1991 1 6)

Public Liability Insurance (Amendment) Act, 1992 (11 of 1992)

e < T (Fenee) orfafas, 1992 (1992 &1 11)

Public Premises (Eviction of Unauthorised Occupants) Act, 1971 (40 of 1971)
HRHRY A (g FHIRET @ daen) rfaf=m, 1971 (1971 &1 40)

Public Premises (Eviction of Unauthorised Occupants) Amendment Act, 1980
(61 of 1980)

BN A (oTerga AT B dezgen) deng Aff=m, 1980 (1980 HT 61)

Public Premises (Eviction of Unauthorised Occupants) Amendment Act, 1984
(35 of 1984)

HRHR A (ITera AT B dezgent) deng Aff=m, 1984 (1984 1 35)

Public Premises (Eviction of Unauthorised Occupants) Amendment Act, 1993
(7 of 1994)
HRHR A (ergd AT B dawen) dena A =M, 1993 (1994 &1 7)

Public Provident Fund Act, 1968 (23 of 1968)
e Afasr-ffd arfafaw, 1968 (1968 &1 23)
Public Records Act, 1993 (69 of 1993)

QI 31fer AW, 1993 (1993 &1 69)

Public Sector Iron and Steel Companies (Restructuring) and Miscellaneous
Provision) Act, 1978 (16 of 1978)

ufets gy Ael iR W BU (TR o1 Wbivl Sudy  orfgfrm, 1978
(1978 &1 16)

Public Servants (Inquiries) Act, 1850 (37 of 1850)

e wasw (Sia) e, 1850 (1850 &1 37)
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Public Servants (Inquiries) Act (1850) Amendment Act, 1897 (1 of 1897)
e wasw (Sa) e (1850) Wehe ifdfawH, 1897 (1897 &1 1)

Public Suits Validation Act, 1932 (11 of 1932)

Aldhiedars fafemT=Id T IARM, 1932 (1932 &1 11)

Public Wakfs (Extension of Limitation) Act, 1959 (29 of 1959)

Araats gah (TR favaro) srfaf =M, 1959 (1959 T 29)

Public Wakfs (Extension of Limitation) (Delhi Amendment) Act, 1974
(9 of 1974)
Aol aah (TRAT o) (fQeeft denem) sifefrm, 1974 (1974 &1 9)

Punjab Disturbed Areas Act, 1983 (32 of 1983)
USTTe fagler erF Sffafas, 1983 (1983 &l 32)

Punjab Gram Panchayat, Samitis and Zilla Parishad (Chandigarh Repeal) Act,
1994 (27 of 1994)
USITE I U, At 3R e uRug (SRt ) srfafe, 1994(1994 & 27)

Punjab General Sales Tax (As in force in the Union Territoty of Chandigarh)
Repeal Act, 2005 (48 of 2005)
USITE AIERY fJhaey (FSRTe WY Iers H JAmg) FRE Afaf=w, 2005(2005 & 48)

Punjab Laws Act, 1872 (4 of 1872)

Yorg fafd erfafm, 1872 (1872 @1 4)

Punjab Legislative Council (Abolition) Act, 1969 (46 of 1969)
Uoire fagr aRug (Scare) g, 1969 (1969 &1 46)

Punjab Municipal Corporation Laws (Extension to Chandigarh) Act, 1994
(45 of 1994)
Uolg TR e ffg (F$hTe W fawdron) sifef e, 1994 (1994 &1 45)

Punjab Municipal (New Delhi Amendment) Act, 1984 (39 of 1984)
S TRUTferT (A8 faeet demer) sifdf s, 1984 (1984 &1 39)
Punjab Municipal Corporation Laws (Extension to Chandigarh) Amendment

Act, 2000 (50 of 2000)
orrg R e Aty (F€hTe W favaron) denes erfaftas, 2000 (2000 &7 50)

Punjab Panchayat Samities and Zilla Parishads (Temporary Supersession)
Second Amendment Act, 1983 (45 of 1983)

Uome derad affa ok fren uRug (sremdl sifdeson) gERr weieH rfafeE, 1983
(1983 @1 45)

Punjab Pre-emption (Chandigarh and Delhi Repeal) Act, 1989 (22 of 1989)

USTd STIh (ST ofiR focet fova) sifdfm, 1989 (1989 &1 22)

Punjab Reorganisation Act, 1966 (31 of 1966)

USITE gITe AT, 1966 (1966 T 31)




